
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO.639/2022  

 

IN THE MATTER OF:   

Pritpal Sharma                                                                                                      ...Applicant 

Vs 

 

Govt. of NCT of Delhi & Ors.                                                                        ...Respondents 

 

WITH 

 MISC APPLICATION IN DISPOSED OF CASES NO. 24/2023  

IN 

ORIGINAL APPLICATION NO. 33/2022 

 

IN THE MATTER OF: 

Ganesh Prasad                                                                                                   ...Applicant 

Vs 

 

Govt. of NCT of Delhi & Ors.                                                                           ...Respondents 

 

I N D E X 

Si. No. Particulars Page No. 

1. Action taken report on behalf of District Magistrate (South) in 

compliance of order dated 08.01.2025 passed by this Hon’ble 

Tribunal. 

 

2. Annexure- A: Copy of notice dated 07.03.2025 was issued in 

the name of Sh. Rinku Singh 

 

3. Annexure- B: The photocopy of acknowledgment, copy of 

Aadhar Card of Rinku Singh,Panchnamaand Photographs 

 

 

FILED BY: 

 

 

NEW DELHI                                                                                (JYOTI MENDIRATTA) 

DATED:17.03.2025                                                                Advocate for the GNCT of Delhi 

H-34, Jangpura Extension 

(Lower Ground Floor) 

Near INOX EROS Cinema, 

New Delhi-110014 
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